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Need for: effeciive implemeniation orf
Darjeeling Accord

THE VICE-CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJAN).
Mr, Rai. Could you conclude mn two
minute§? You will have to conclude
. iwo minutes, We will break for
lunch at one o'clock,

SHRI RATNA BAHADUR RAI
(West Bengal) Hon. Madam Viee-
" Chairperson, After prolonged and
protracted negotiations with the
Gorkha National Laberation Front,
the West Bengal State Government
angd the Central Goveroment had suc-
ceedeg to reaeh , tripartite agree-
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ment to be called as Darjeeling Ae-
cord two years back, that 13, on 32nd
August, 1988 During the two-and-a-
half years of the violent movement
of the GNLF, surcharged with
chauvinistic emotions and communal
passions, more than 500 people -
cluding personnel Irom police and
parasmilitary farces were killed,
thousands of peeple were evicted
from their places and Government
and DPrivate broperues worth crores
of rupees were destroyed However,
in the meantime, the Government of
West Bengal in co-operation with the
Central Government, had judiciously
devised the farmation of an autono-
mous body, that i1s, the Darjeeling
Gerkha Hill Council to help the peo-
ple- of Darjeeling for determining the
them~

selves,

Madam, it was totally a new -ex-
perience In our counfry that an area
inhabited by a dominant number of
national minority had been given azn
autonomous status without agmending
the Constitution by merely delegating
the powers of the State Government.
Then armg were surrendered Thou-
sands of displaced people were re-
habilitated. The process for the res-
toration of peace, normalcy and
democratic environment was started.
People heaved a sigh wof relief.
Demooratic forces throughout the
country really signified. an  achieve-
ment,

1.00 p.m

Two years- have- elapsed since the
formation of the Council after the
G.NLF., won the election with an
overwhelming majority Though this
period cammot be fermeq as enough
time for making the neyw thing sue-
cessful people had thonght that the
morning will certainly show the
day Budgetary allotment for D.G.H.
C. from the State and Central pool
for the year 1989-90 was Rs. 60 crores
which has been enhanced to Rs. 80
crores for the year 1890-91. - But this
Budgetary provision has not
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brought any tangble vresults  The
arbitrary and undemoccratic function-
ing of the G NLF. 1n the Council has
pushed 1its popularity on the wane.
There are allegations of rampant vio-
lations of Government procedures n
executing the developmental schemes
mnvolving crores of rupees. Partisan
attitudes are adopted while distribut-
ing developmental schemes, More-
over, while determining the priorities
basic needs of the people, such as the
problems of drinking water, health
and employment are overlooked, To
cover up its failures and misdeeds the
G N.L.F. is blaming the State and
Central Governments for creating
financial constraints and not helping
1t to overcome 1ncompetfent infras-
tructural and administrative set -up

It 1s my humble submission that
we should not allow this situation
to continue further On the other
hand, State and Central Governments
should render all possible guidance
ang cooperafion to the DGH.C. and
strict vigilance should be kept on the
D G.H.C. regarding oObservance of
admitustrative and fiscal discipline
so that the people may not blame the
State and Central Governments for
surrendering tg the political black-
mail of the G.N.L.F.

I may also submit that while deal-
ing with the problems of Darjeeling,
the Government should not cunsider
its problems on equal footing ‘with
the problems of the plains or the
problems of the advanced and majori-
ty communities of the country, While
ewvolving plan sirategies, mll region
like ours shoulg be paid special atten-
tion in keeping with its locational
hazards and other peculiarifies

In the absence 0f such considered
plan strategies, the feeling of
deprivation and alienation among the
hill people will again pe exploited by
forces other than democratic. Hence,
through you, I urge upon the Govern-
ment to come forward to develop,
care and defend the essence of this
Darjeeling accord and save Darjeeling

[ RAJYA SABHA }
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from another uncertainty ang an-
archy.

THE VICE-CHAIRMAN  (SHRI-
MATI JAYANTHI NATARAJAN):

The House now stands adjourned for
Iunch till 230 pm.

The House then
lunch at two minutes

the clock.

adjourned for
past one of

———

The House reassembled after lunch
at thirty-four minutes past two of the

clock, The Vice-Chairman (Shri
Bhaskar Annaji Masodkar): in the
Chair, {

SUPPLEMENTARY DEMANDS FOR
GRANTS (JAMMU AND KASHMIR)
1990-91 -

THE MINISTER OF FINANCE
(SHRI YASHWANT SINHA): Sir,
I beg to lay on the Table a statement
(in English and Hindi) showing the
Supplementary Demands for Grants
for expenditure of the Government of
Jammu and Kashmir, for the year
1990-91 [Placeq in Library. See No.
LT-1618/90 }

ANNOUNCEMENT RE. GOVERN-
MENT BUSINESS FOR THE WEEK
COMMENCING 31ST DECEMBER,
1990.
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